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OFFICE OF THE PRINCIPAL DISTRICT & SESSION JUDGE, EAST DISTRICT.
KARKARDOOM A COURTS COMPLEX, DELHI

ORDER

The following transfer and posting order are hereby made with immediate effect:

SI. No Name & E. C

Sh. KristIan Kant,1

SJA, EC: 2448
Office Pool, East District,mr
KKD, Delhi Copying

Delhi
Agency,

I
S JA, EC 13384

SJA/Incharge, Co-Incharge, Copying

Copying Agency, Agency, KKD, Delhi
Delhi

Note: Sh. Rajvansh, S JA, EC 13384 shall act as link Incharge of Copying Agency in
absence of Sh. Krishan Kant, Incharge, Copying Agency.

beHAn• +

( SANJAY GARG-I)
Principal District & Sessions Judge

East District, Karkudooma Courts, Delhi

No.9:BE -2 It\\] /Admn./(East)/KKD/Delhi2023 Dated, Delhi: Ill as,l18tb

Copy forwarded for information & necessary action to:
1. The Principal District & Sessions Judge (HQ), Tis Hazari Courts, Delhi
2. The Principal District & Sessions Judge, North-East District, KKD, Delhi
3. The Principal District & Sessions Judge, Shahdara District, KKD, Delhi
4. The Officer+Incharge, Copying Agency, KKD, Delhi
S. The Nodal Officer/Administrative Civil Judge, East District, KKD, Delhi
6. The Administrative Officer (JudI.)/Incharge, Admn. Branch, East District, KKD, Delhi

7. For uploading on LAYERS /
8. The Dealing Assistant, Website Committee, KKD/Tis Hazar’i Courts, Delhi.
9. The Officials concerned for immediate compliance.
10. The PS to undersigned.
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Principal District & Sessions Judge

East District, Karkardooma Courts, Delhi


